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Pushpull Train 

2642. SHRI K. MURALEE DHARAN 
PRIME MINISTER be pleased to state : 

Will the 

la) whether any request has been received for 
introduction of a pushpull train between CalicUl·.and 
Ernakulam; . . ~. 

Ibl whether the Government have taken a decision 
thereon; 

Ic) if so, the details thereof; and 

Idl if not, the reasons therefor? 

'THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS ISHRI SURESH KALMADI) : la) to Id). 
Proposal for introduction of a Push-pull train between 
Calicut-Ernakulam has been examined but not found 
justified. 

NSIC Training Centre 

2643. PROF. K.V. THOMAS: Will the Minister of 
INDUSTRY be pleased to state: 

la) whether NSIC has agreed to set up a Hi-tech 
training centre at Chiyyaram in Trichur District, Kerala; 
and 

Ib) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INDUSTRY IDEPARTMENT OF SMALL SCALE 
INDUSTRIES AND AGRO AND RURAL INDUSTRIES) 
(SHRI M. ARUNACHALAM) : lal and (b). Yes, Sir. The 
Government has approved setting up of a Hi-tech 
Training Centre at Chiyyaram in Trichur District, Kerala 
by the National Small Industries Corporation for 
imparting training in electronics and computer related 
activities. As per the arrangement between the NSIC 
and the Lal Bahadur Shastri Centre for Science and 
Technology, TiruvBnanthapuram, the Centre will be 
handetl over to Lal Bahadur Shastri Centre for Science 
and Technology after NSIC has run it for an initial period 
of three years. The project would cost Rs.88.S0 lakhs 
for NSIC for a period of three years. 

CGHS Dispen •• rias 

2644. SHAI ANADI CHARAN DAS : Will the 
Minister of HEALTH AND FAMILY WELFARE be pleased 
to state: 

la) whether very few CGHS Homoeopathic, 
Ayurvadic and Unani dispensaries have been provided 
in Delhi/New Delhi in comparison to allopathic 
dispensaries and that too are located in distant places; 

Ib) if so, the details thereof; 

(c) whether CGHS beneficiaries can visit only those' 
Homoeopathic Ayurvadic or Unani dispensaries which 
have been allotted to them; 

Id) whether the Government have received 
representation from Members of Parliament to remove 
the area restrictions in case of these Homoeopathic, 
Ayurvedic and Unani dispensaries; and 

Ie) if so, the action taken on these representations? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(SHRI A.R. ANTULAY) : lal and (bl. There are 13 
Homoeopathic, 13 Ayurvedic, and 4 Unani Dispensaries/ 
units which cover all C.G.H.S. beneficiaries attached 
to 87 Allopathic Dispensaries functioning under Central 
Government Health Scheme (Delhi). The above stated 
dispen.aries appear to be sufficient to cater to the needs 
of the CGHS beneficiaries in Delhi. The location of 
Ayurvedic/Homoeopathic/Unani Dispensaries/Units are 
shown in statement enclosed. 

(cl Yes, Sir. 

(d) and (e). No such representation has been 
received in the recent past. 

STATEMENT 

List of CGHS Homoeop8rhic, Ayurvedir: & Unani 
Dispensaries/Units Functioni(lg und~~ CGHS Delhi/ 

New Delhi 

Homoeopathic 

1. Homoeopathic Dispensary, Dev Nagar. 

2. Homoeopathic Dispensary, Gole Market. 

3. Homoeopathic Dispensary, R.K. Puram. 

4. Homoeopathic Unit, Darya Ganj. 

5. Homoeopathic Unit, Rajouri Garden. 

6. Homoeopathic Unit, Shahdara. 

7. Homoeopathic Unit, Kasturba Nagar. 

8. Homoeopathic Unit, Hari Nagar. 

9. Homoeopathic Unit, Kalkaji. 

10. Homoeopathic Unit, Timarpur. 

11. Homoeopathic Unit, South Avenue. 

12. Homoeopathic Unit, Pushp Vihar. 

13. Homoeopathic Unit, R.K. Puram VI. 

Ayurvedic 

1. Ayurvedic Dispensary, Gole Market. 

2. Ayurvedic Dispensary, Kidwai Nagar. 

3. Ayurvedic Dispensary, R.K.Puram. 

4. Ayurvedic Dispensary, North Avenue. 

5. Ayurvedic Dispensary, Dev Nagar. 

6. Ayurvedic Unit, Hari Nagar. 

7. Ayurvedic Unit, Jangpura. 




